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FT.3AT. 620(37).—ATLA T AIES 420 ATAFH, 2016 (2016 FT 11) Fit a7 25 FF IT 177 (3) F
AT qT5T &7 16 FT IT-eTTeA (1) 37T (2) FRT F&d ARRAT HT TN Fd g, g T R A
HTAE S0 o AT I F3A o 91 T A g 1 T AA(ed § MaTF ¢, Aq: TAZT AFT 19 ([orar
=) streer, 2020 F "errgw A o foru Mforfed sraer wdT 8, arwd—
1. wfera ofids sfik TH.—(1) =9 a9 & FT T ([UrET =) demgs araer, 2022 &l
ST
(2) TZ AT AT TSI | THRTLH il [aeAieh | AN g
2. Y TTE (OTEET AEE0n) sreer, 2020 H GXETE 1, F ST-UIWTE (2), F AHfET IT-TwTE
T gfaesrioa frar sTo, aa—

“(2) 7g 01 3191, 2023 & TATT FEITI7|
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e © THE AT FLAT. 1045(37) faqi® 12 719, 2020 F FTRT A &1 TSI, AT, 907 1| 917 3,
IT-TRT (i) F THTIT AT AT ¥ F1.37. 902(37) &A1 25 Feasy, 2021 F FWT TH T Fl sifqd
T Ferrera BT = om

MINISTRY OF COMMERCE AND INDUSTRY
(Department for Promotion of Industry and Internal Trade)
ORDER
New Delhi, the 10th February, 2022

S.0. 620(E).—In exercise of the powers conferred by sub-sections (1) and (2) of section 16 read
with sub-section (3) of section 25 of the Bureau of Indian Standards Act, 2016 (11 of 2016), the Central
Government, after consulting the Bureau of Indian Standards, is of the opinion that it is necessary so to
do in the public interest, hereby makes the following Order further to amend the Safety Glass (Quality
Control) Order, 2020, namely:—

1.  Short title and commencement.—(1) This Order may be called the Safety Glass (Quality Control)
Amendment Order, 2022.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. Inthe Safety Glass (Quality Control) Order, 2020 in paragraph 1, for sub-paragraph (2), the following
sub-paragraph shall be substituted, namely:—

“(2) It shall come into force with effect from 1% April, 2023.”.
[F. No. 14031/99/2020-Cl]
ANIL AGRAWAL, Addl. Secy.

Note : The principal Order was published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section(ii) vide number S.O. 1045(E), dated the 12th March,2020 and last Order amended
vide S.0. 902(E),dated the 25th February,2021.
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